hl TEM NO. 36 REG STRAR' S COURT NO. 1 SECTI ON XI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUVAR

Petition(s) for Special Leave to Appeal (Civil) No(s).3476/2005

STATE OF KERALA & ORS. Petitioner(s)

VERSUS

K. V. PETER & ANR Respondent ( s)

(Wth prayer for interimrelief and office report )

W TH SLP(C) NO. 3525 of 2005

(Wth prayer for interimrelief and office report)
SLP(C) NO. 4110 of 2005

(Wth prayer for interimrelief and office report)
SLP(C) NO. 4706 of 2005

(Wth prayer for interimrelief and office report)

Date: 16/05/2007 This Petition was called on for hearing today.

For Petitioner(s)
M. P. V. Di nesh, Adv.

M M P.Vinod, Adv.

For Respondent (s)

M. Romy Chacko, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

The petitioner in SLP(C) No. 3476/2005 is granted three weeks’' tinme nore,

as last chance, to conply with the office report.

Li st again on 1.8.2007.

( B. SUDHEENDRA KUMAR)

Regi strar

hj



